RESUME OF WORK DONE BY
LOK SABHA

(TENTH LOK SABHA—THIRD SESSION)

(24th February to 12th May, 1992)

g

LOK SABHA SECRETARIAT
NEW DELHI

June, 1992/Asadha, 1914 (Saka)



T.O. No. 75—10 L.S. Vol. III

©1992 By Lok SABHA SECRETARIAT

Published under Rule 382 of the Rules of Procedure and
Conduct of Business in Lok Sabha (Seventh Edition) and
Printed by the Manager, Government of India Press, Photo
Litho Unit, Minto Road, New Delhi-110002.



PREFACE

This publication contains a brief resume of work done by Tenth
Lok Sabha during the 3rd Session i.e. from 24 February to 12 May,
, 1992.

New DELHI; C.K. JAIN,
June, 1992 Secretary-General.

Asadha, 1914 (Saka)
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1. DURATION OF SESSION

Date of Commencement ...............c...coeeenenne. 24 February, 1992
Date of adjourment sine die .......................... *12 May, 1992
Date of Prorogation ..................cccoeviiiniinn, 25 May, 1992
Total number of days of Session .................... 79 days

Number of actual sittings ....................... e 49 days

Number of hours of sittings ........................... 309 Hrs. 12 Mts.

*The Session was originally scheduled to conclude on Friday, the 8th May, 1992. On
the recommendations of B.A.C. House agreed to sit on 11 and 12 May, 1992, for
transaction of urget items of Government Business.
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BILLS

3.

(i) Government Bills

Title of the Bill
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Preveation of Misuse) Bill, session)

3. The Pre-natal Diagnostic 12.9.91
1991

o Techoiques (Regulgtion and  (Earkier

— A motion for

tation of the Re-
port of Joint
Committee upto
the last day of
the first week of

0 01
time for pre-
of
the Report of
int Com-

28.2.92
(Motion  for
extension  of
Join
mittee)

sentation

4. The Constitution (Seventy- 16.9.91
third Amcndment) Bill, (Eartier
1991 (Insertion of new part session)
IXA and eddition of Tweifth
Scheduie)

Fourth Session,
1992, adopted.
Pending.

S. The National Highways 27.2.92

(Amendment) Bill, 1992

50

1

17.3.92

*6. The Copyright (Amend- 28.2.92

meat) Bill, 1992

1 52

18.3.92
(Considerats

and passing)

**7. The Indian Red Cross Soci- 28.2.92
ety (Amendment) Bill, 1992
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SUMMARY

1. Bills pending at the end of the last session................... . 8
2. Billsintroduced ............cccooiiiiiiiiiiii 30
3. Bills opposed at introduction stage ..................oooeen 2
4. Bills passed by Rajya Sabha and laid on the Table ............. 4

5. Bills passed by Rajya Sabha and returned by Lok Sabha
with amendments..............coooiiiiiiiiiiiii 1

6 Bills returned by Rajya Sabha with amendments- and laid
on the Table of Lok Sabha ........................ Nil
7. Bills passed.........c.coooeiiiiiiiiiiiiiiiii e 20
8. Bills negatived................oii Nil
9. Bills withdrawn ... Nil
10. Bills part-discussed.................cooiiii Nil
11. Motions for adjournment of debate on the Bills adopted .... Nil
12. Bills referred to Select Committee .................c.coveenieninnn.. 1
13. Bills referred to Joint Committee................................... Nil
14. Bills reported by Select Committee ............................... Nil
15. Bills reported by Joint Committee.................................. Nil

16. Bills originating in and referred to Joint Committee by

were adopted by Lok Sabha.......................... Nil
17. Bills pending at the end of the Third Session of Tenth

Lok Sabha vide Para No. 1031 of Lok Sabha Bulletin

Part Il dated 26.5.92 ..........c.coeiiiiiiiiiiiiiinice e, 22
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SUMMARY

. Bills pending at the end of the last session ........................... 116
. Bills introduced..............ccooiiiiiiii 61
. Bills withdrawn ... 3
CBills negatived ... 1
. Bills removed from the Register of Pending Bills.................. NIL
. Bills part-discussed .............ccoiiiiiii 1
. Bills pending at the end of the session vide

para No. 1032 of Bulletin—Part II, dated 26-5-1992 .............. 173
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7. LEAVE OF ABSENCE

St

No.

Name of Members

Period for
which leave
granted

Date when
leave granted

1.

Shri Phoolchand Verma

Shri G.L. Kanaujia

24-2-92 to
10-4-92
11-3-92 to
30-4-92

7-5-1992
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N

Motions under Rule 191
SUMMARY

No. of motions remained Part-discussed

Total ime tAKED ..........coooiiiiiiiii e
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10. OBITUARY REFERENCES

Sl Name & particulars of Date of Date on which T.T.
No. Membership Death reference made H M.
1 2 3 4 5
1. Shri Daulat Gunaji Gawai 24-12-91 24-2-92
(Member, Sixth Lok Sabha)
2. Shri Chhotey Lal 20192  24-2-92
(Member, Fifth Lok Sabha)
3.  Shri Pishupati Venkata Raghavaiah 10-01-92  24-2-92 0 04
(Member, First Lok Sabha)
4. Shri Sant Bux Singh 1501-92 24-2-92
(Member, Fourth and Fifth Lok
Sabha)
S.  Shri Kalyan Singh Solanki 15-01-92  24-2-92
(Member, Eighth Lok Sabha)
6. Shri A. Senapathi Gounder 250292  26-2-92
(Sitting Member of Lok Sabha) 0 05
7. Shri O.V. Alagesan 30192 26-2-92
(Member, Constitucnt Assembly,
Provisional Parliament, First, Third,
Fifth and Sixth Lok Sabha)
8. Shri Rajagopala Rao Boddepalli 20292 28292 0 02
(Member, First to Third and Fifth to
Seventh Lok Sabha)
9. Shri Madeppa Bandappa Kadadi 270292 6392 0 01
(Member, Third Lok Sabha)
10. Dr. Gurdial Singh Dhillon 230392 24-3-92 0 36
(Former Speaker of Lok Sabha)
11. Dr. Sankata Prasad 19-03-92 27392
(Member, Fourth, Fifth and Eighth 0 0
Lok Sabha)
12.  Shri Brij Basi Lal 19-03-92  27-3-92
(Member, Third Lok Sabha) 00
13.  Col. Bashir Husain Zaidi 29-03-92 31-3-92 1

(Member Constituent Assembly, Pro-
visional Parliament and First Lok

Sabha).

N



1 2 3 4 5

14.  Shri Zulfiquar Alk Khan 50492  6-4-92 02
(Member, Fourth, Fifth, Seventh and
Ninth Lok Sabha)

15. Shri S.S. Ramaswamy Padayachi 304-92  104-92 02
(Member, Seventh and Eighth Lok
Sabha)

16. Shri Kalluri Chandramouli 21-01-92  204-92 02
(Member, Constituent Assembly)

17.  Shri Satyajit Ray 23-04-92 24492 17
(Doyen of Cinematography-outstand-
ing personality)

18.  Shri Raghunath Singh 26-04-92  28-4.92 02
(Member, First to Third Lok Sabha)

19.  Shri Shashi Ranjan 12:04-92 304-92 01
(Member, Third and Fourth Lok
Sabha)

20. Shri Hem Raj 1-05-92  12-5-92 01

(Member, First to Fourth Lok Sabha)




11. PAPERS LAID ON THE TABLE

(a) By Government

(b) By Private MEmbers ...............civiiiiiiiiiiiiiiinie e




12. PETITIONS

Presented by Members
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15. QUESTIONS

(i) Starred Questions
(a) Number of Questions put down in Question Lists for Oral

Answers.
(b) Number of Questions orally answered.

(i) Short Notice Questions
(a) Number of Questions put down in Short Notice Question List.
(b) Number of Short Notice Questions orally answered.

(iif) Unstarred Questions
(a) Number of Questions put down in Question Lists for written
answers.
(b) Number of Questions for which written answers were laid on
the Table including these put down for oral answers but not
rcached for oral answers.

*947

2N

**9715

10391

*Includes 24 Starred Questions deleted/transferred from one Ministry to another.
**Includes 200 Unstarred Questions deleted/transferred from one Ministry to another.
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DISCUSSIONS ON MATTERS OF URGENT PUBLIC
IMPORTANCE FOR SHORT DURATION UNDER RULE 193

Summary
1 No. of notices received .............cocevviieniiinieniieinnnnns 25
2 No. of discussions admitted .....................cevvvnenennnn. 8
3 No. of discussions held ..............ccooevevviiiiiniiinnnnnn., 2
4 No. of discussions remained Part-distussed ............... 1
5 Total time taken .............cccovviviiiniiiiiininriiniinneininens 5 bours and
49 minutes
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18. SITTINGS OF LOK SABHA

No.

Subject Date

Remarks

(8]

Cancellation of sitting
fixed for 20 March,
1992.

18.3.1992

Cancellation of sitting ~ 27.2.1992
fixed for 16 April,
1992.

Fixation of sittings of  29.4.1992
Lok Sabha on Mon-

day, the 11th and

Tuesday, the 12th

May, 1992.

The Speaker announced that
Business Advisory Committee at
its sitting held on 18 March, 1992
recommended inter alig cancella-
tion of sitting fixed for 20 March,
1992. The House agreed to.

On the recommendation of Busi-
ness Advisory Committec. the
House agreed to cancel its sitting
fixed for Thursday, the 16th April,
1992 as no sittings had been fixed
on Monday, the 13th April
(Baisakhi); Tuesday, the 14th Ap-
ril (Birth Anniversary of Dr. B.R.
Ambedkar); Wednesday, the 15th
April (Mahavir Jayanti); and Fn-
day, the 17th April, 1992 (Good
Friday).

On the recommendation of Busi-
ness Advisory Committee, the
House agreed to fix its sittings on
Monday, the 11th and Tuesday,
the 12th May, 1992 for transaction
of urgent items of Government
Business.




19. SPEAKER/DEPUTY SPEAKER/CHAIRMAN

Announcements/Obseervations/ References

Sl Subject By whom Date
No.
1. Announcement regarding presentation of Rail-  Speaker 24.2.1992
way Budget—1992-93. on 25 February, 1992
after ‘Question Hour’ instead of 5 P.M.
2 Announcement regarding (i) Cancellation of  Speaker 18.3.1992
sitting of the House fixed for 20 March, 1992,
and (ii) late sitting on 23, 24 and 25 March,
1992.
3. Valedictory reference on the conclusion of the  Speaker 12.5.1992

3rd Session of Tenth Lok Sabha.
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20. STATEMENTS
() Statements Made/Laid By Ministers Under Rule 372

No.

Brief Subject

Name of Minister Date

Time
Taken

°1.

10.

In connection with the
Suppiementaries raised
in reply to Starred Ques-
tion No. 1 answered on
25.2.1992 regarding re-
instatement of Railway
Employees.

Government Business for
the week commencing
Monday, the 3rd March,
1992.

Government Business for
the week commencing
Monday, the 9th March,
1992

Request of Cuba for sale
of Wheat and Rice.
Export and Import of
Wheat.

Video cassettes relating to
assassination of late

Shri Rajiv Gandhi.
Government Business for
the weeck commencing
Monday, the 16th March,
1992.

Shri C.K. Jaffer 26.2.1992
Sharief

Shri P.R.. 28.2.1992
Kumarmangalam

Shri Ghulam Nabi 6.3.199
Azad

Shri P. Chidambaram 9.3.1992
Shri Tarun Gogoi 9.3.1992

Shri S.B. Chavan 11.3.1992

Shri Ghulam Nabi  13.3.1992
Azad

Shri M.M. Jacob 13.3.1992

Shri Eduardo Falerio 16.3.1992

Shri Sharad Pawar  17.3.1992

H M.
0 03

*Members were permitted to ask clarificatory questions.
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Sl Brief Subject Name of Minister Date Time

No. Taken
H M.
11.  Price policy for Rabi Shri Balram Jakhar 17.3.1992 0 04

Crops of 1991-92 to be
marketed in  1992-93
scason.

12 Government  Business Shri P.R. Kumarman- 18.3.1992 0 01
for the week commenc- galam
ing Monday, the 23rd
March, 1992.

*13. Ram Janam Bhoomi- Shri S.B. Chavan 25.3.1992 0 09
Babri Masjid issue.
14.  On ‘Tin Bighe’ Shri Madhavsingh 26.3.1992 0 03
Solanki

15.  Government Business Shri Ghulam Nabi Azad 27.3.1992 0 01
for the week commenc-
ing Monday, the 30th
March, 1992.

16. On ‘Before Investiga- Shri Madhavsingh 30.3.1992 0 02
tions’ Solanki

17. Bomb explosion in a Shri M.M. Jacob 1.4.1992 0 03
mosque in Faizabad, Ut-
tar Pradesh.

18.  Progress of investigations Shri Sharad Pawar 1.4.1992 0 14
into the Bofors case.

19.  The death of Shri Hem- Shri M.M. Jacob 2.4.1992 0 08
ant Shahi, M.L.A,,
Bihar.

**20. President’s Rule in Shri M.M. Jacob 3.4.1992 0 03
Nagaland.

* Members were permitted to ask clarificatory questions.

** Also laid on the Table a copy of the Proclamation and Order (Hindi and English
versions) dated 2 April, 1992 issued by the President under Art. 356 of the

Constitution.

55



SL

No.

Bricf Subject

Name of Minister

Datc

Time
Taken

21.

£27.

The accident involving
Train No. 423 Bitragun-
ta-Vijayawada Passenger
train and a goods train
on the Gudur-Vijayawa-
da broad-gauge section
of South Central Rail-
way on 5 April, 1992.

The decision of the Gov-
ernment to release Addi-
tional instalments of (i)
Dearness Allowances to
the Central Government
employees, and (i)
Dearness Relief to Cent-
ral Government Pen-
sioners.

Grant of bonus to far-
mers over and above
minimum support pricc
of Wheat.

Revacation of Presient’s
Rule in Manipur.

Re. Bofors investiga-
tions.

Alleged rape of Tribal
women in Tripura.

Re. Delhi Milk Scheme.

The incident of fire in
Nai Basti, Naya Bazer,
Delhi on 29 April, 1992.

Shri

Shn

Mallikarjun

Shantaram

Potdukhe

Shri

Shri

Shri

Shri

Shri
Shni

Tarun Gogoi

M.M. Jacob

P.V. Narsimha Rao

M.M. Jacob

Balram Jakhar.
M.M. Jacob

6.4.1992

6.4.1992

7.4.1992

8.4.1992

23.4.1992

24.4.992

27.4.1992
30.4.1992

0

0

0

<

03

02

05

07

£ Members were permitted 1o ask clarificatory questions.
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SI. Brief Subject Name of Minister Date Time

No. Taken
H. M.
29.  Government Business Shri P.R. Kumarman- 30.4.1992 0 02

for the remaining period galam
of the Session.

30 U.P. Basic Education Shri Arjun Singh 4.5.1992 0 0
Project

31. Taking up of some new Shri C.K. Jaffer Sharief 5.5.1992 0 02
works during 1992-93

©3- National Plan for Shn Madhavrao Scindia 5.5.1992 0 02

2. Tourism.

**33 The modifications to the Shri Arjun Singh 7.5.1992 0 02
National Policy on Edu-
cation, 1986

34.  Derailment of 7022 Dak- Shri Mallikarjun 7.5.1992 0 04

shin Express on the Bal-
larshah-Kazipeth  broad
gauge section of South
Central  Railway on
6.5.1992.

35 Recognition of indepen- Shri Eduardo Falerio 11.5.1992 0 02
dent states following the
dissolution of the Social-
ist Republic of Yugos-
lavia.
36. Introduction of a scheme Shri Rajesh Pilot 12.5.1992 0 09
for providing group dial-
ling facility in the rural
areas.

@© Also laid on the Table a copy of the National Action Plan for Tourism (Hindi and
English versions).

** Also laid on the Table a copy each (Hindi and English versions) of the (i) National
Policy on Education (NPE), 1986-Revised Policy Formulations and (ii) Report of
the CABE Committee on Policy.



(i) MATTERS UNDER RULE 377
Position regarding receipt of replies from Ministries
Concerned during Tenth Lok Sabha as on 18.6.1992

Total Number No. of replies  Percentage of

of matters sent to replies sent to
raised members by Members by
Ministers and  the Ministers
copies
endorsed to
Lok Sabha
Secretariat
First session 270 189 70%
(9.7.91 to 18.9.91)
Second Session 133 97 72.93
(20.11.91 t0 20.12.91)
Third Session 314 122 38.85

(24.2.92 10 12.5.1992)
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STATEMENT SHOWING TIME TAKEN ON VARIOUS
BUSINESS TRANSACTED DURING THE THIRD SESSION OF
TENTH LOK SABHA

Business Time taken Percentage
to the total
time taken

BILLS H M

(a) Government Bills 492 14 13.7

(b) Private Member's Bills 14 59 4.8
BUDGETS

(a) Railway Budget 17 46 5.7

(b) General Budget 60 26 19.5

(c) State Budgets 1 4 0.6
CALLING ATTENTION (Rule 197) 3 51 1.2
DISCUSSIONS

(a) Half-an-Hour Discussions (Rule 55) 0 16 0.1

(b) Short Duration Discussion (Rule 193) 5 49 1.9
MATTERS UNER RULE 377 7 23 24
MOTIONS UNDER RULE 191 *
QUESTIONS 40 13 13.0
PRESIDENT'S ADDRESS (Motion of Thanks) 16 36 5.4
RESOLUTIONS

(a) Government Resolutions @

(b) Statutory Resolutions 12 26 4.0

(c) Private Members' Resolutions 7 10 23
STATEMENTS (Rule 372) 2 22 08
OTHER MATTERS such as Oath or Affirmation, Papers 75 57 24.6
laid on the Table, Obituary References, Questions of
Privileges, Points of Order, Personal Explanations etc.

09 12 100.0

* Time taken on motion recommending revocation of President’s rule in Manipur (Sec
statement No. 8) has been shown against Statutory Resolutions since it was discussed
together with Statutory Resolution seeking approval of President’s Rule in Manipur
[(See statement No. 16(ii), SI.No. 2.]

@ Time taken on Government Resolution regarding Railway Convention Committee
[(See statement No. 16(i)] has been shown against Railway Budget since it was
discussed alongwith the items relating to Railway Budget [(See statement No. 6, Sl.
No. 1 and 2]

£ Excluding the time taken on 7 Statutory Resolutions secking disapproval of 7
Ordinances [See statement No. 16(ii) SI. No. 3-9] as these were discussed alongwith
motions for consideration of the respective Bills replacing the Ordinances (See
statement No. 3) and, accordingly, time taken on these Resolutions has been shown
against Government Bills.
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